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The Lok Sabha met at Eleven of
the Clock,

[MR, SPEAKER in the Chair]

WELCOME TO THE SURINAME
PARLIAMENTARY DELEGATION

MR. CHAIRMAN:
bers, at the outset,
an announcement.

Hon’ble Mem-
I have to make

On my own behalf and on behalf
of the Hon'ble Members of the House,
1 have great pleasure in welcoming
His Excellency Mr. E. L. A. Wijntuin,
President of the Parliament of Suri-
name and the Hon'ble Members of the
Suriname Parliamentary Delegation
who are on a visit to India as our
honoured guests,

The other Hon'ble Memberg of the
delegation are:—

1. Mr. J. Yachmon, M.P.

2. Mr, R. Nooitmeer, M.P,
3. Mr. J. H. Adhin, M.P.

4 M. T. Ahmad Ali, M.P.
5. Mr. M. Th. J. Bean, M.P,
6. Mr. E. F. Vriesde, M.P,

The delegation arrived here on
Tuesday, the 24th April 1979 in the
forenoon.
25th April,

_ The delegateg are now seated in the
_Special Box. Through them we con-

_vey gur greetingy and best wxshes to
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the Parliament and the friendly peb-
ple of Suriname,
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MR. SPEAKER: He has said that—
how many caseg have been investi-

gated and how many cases are under- _'
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victimisation, sterilization, transfers,
rémoval from service, withholding,
promations, reversions, removal of
encrogchment on Railways, prema-
ﬁl‘e retiljement.
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SHRI M, RAM GOPAL REDDY:
One of the complaints mentioned by
the Minister was ' -forcible steriliza-
tion. Now, wherever forcible steri-
lization had taken place, does the
Minister propose to re-comnect the
same so that they may go on produc-
ing ag many children as they like?

MR. SPEAKER: Thig doeg not arise.

Capital contribution - to State Road
Transport Corporation of
Madhya Pradesh

~ *891. DR. VASANT KUMAR PAN-
DIT: Will the Minister of RAILWAYS
be pleased to state:

(a) whether t is a fact that the
Railway Board provides capital contri-
bution to State Road Transport Cor-
porations in the ratio of 2:1.according
to the provisions of Section 23 of the
‘Road Transport Corporation Act,
1950:

(b) if so, what are the arrears of
such capita} contribufion to be paid
to the State Road Transport Corpora-
tion of Madhya Pradesh; and

(¢) ig 8o, when wonlq - the -above
arrears be cleared?

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE): (a)
Yes, Sir,

(b) Nil

) Does not arise. _

DR. VASANT KUMAR PANDIT:
Wil the hon, Ministér Inform the

House whether thére is any propossl
under consideration of the Railways -





